
,..-(HIGH COURT OF ASSAM, NACAT.AITO, YI2[frffiffift-UNACHAL PRADESH)

From

To,

Shri Saptarshi Garg,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Biprajit Roy,
Member,
lvlotor Accidents Claims Tribunal,
Dhubri.

NO. HC.VIT-13 t I 2006 I 7 524 I A

,t
Dated Guwahati, tf'u /\ Augusr, 2023.

Sub:- Casual leave.

Ref:- Your letter No. MAC|/ESSTI/ DHU I O2l 2022_23 I 9 49, Dated 07 .OB.ZO23.

Sir,

with reference to the above, I am directed to inform you that your prayer for
casual leave on 14.09.2023, alongwith station reave permission, from the morning
of 12.08.2023 tilr the morning of 16.0g.2023, has been granted. Further, the District &
sessions Judge, Dhubri and in his absence the next senior most Judicial officer at the station
shall remain in charge of your Court and office during your absence.

Yours faithfully,

e&b
JT. REGTSTRAR rurGrtANCE)

Memo NO.Hc.vrr-131/2005 17s25_75261A, dated 
t Al _ oa^Lj

1.The District & Sessions Judge, Dhubri.

(..fhe eroiedManager, Gauhati High Court.
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